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[Shri Warier] 
locational distribution suggested by 
the States Re-organisation Commu- 
uan hag been ignored completely, as 
far as my State is concerned. The 
State is giving aid to certain indus
tries whose produce are necessary for 
the whole of India. In case those 
industries are closed down. We have 
to import them and spend so much of 
foreign exchange. When the State 
Government comes to the aid of those 
industries, the Central Government, 
the Planning Commission, the Regis
trar of Companies, the Reserve Bank 
and all of them come in and say, 
“You should not go for their aid 
because that particular industry is not 
within the sphere of the Plan.”  The 
industry is one of the most important 
chemical industries in India.

Then about the rubber industry. 
Three l:cences were given of which 
two are operating outside the State. 
90% of the rubber is produced in 
Kerala. Of course, one licence was 
given to a man in Kerala knowing 
fully well that he has no funds to 
run it.

Then about the lemon grass oil, 
you know that it is produced in 
Kerala. The new factory is set up in 
Poona. How much will transportation 
of rubber and lemon grass oil and 
other raw materials from Kerala to 
other areas cost? I do not mind 
others getting some industries but in 
cases where the raw material is there. 
The question of transport has also to 
be considered. All these things are 
transported by the railways which are 
always crowded and wagons are 
always difficult to get. These indus
tries are denied to that State.

About the ship-building yard, I 
would like to say that it is still hang
ing fire. We do not have any assur
ance. We do not know where we are. 
The expansion of Travancore Minerals 
and their getting the quota of ferrous 
and non-ferrous metals is another 
po'nt that I would like to refer to. I 
know there are certain smithies and

blacksmiths shops in Kerala who alone- 
in the whole of India produce certain 
parts of machinery which otherwise 
we have to import. Let the Govern
ment take cognisance of these facte 
and come to some conclusion about 
the disparity that is there in our State.

16.47 hra.
' BUSINESS ADVISORY COMMITTEE 

T asm r-nvT H  R *poht

Shri T. B. Vlttal Rao (Khammam): 
Sir, I beg to present the Thirty-fifth 
Report of the Business Advisory Com
mittee.

14.48 hr*.
MOTION ON ADDRESS BY THE 

PRESIDENT—contd.

Mr. Chairman; Shri Ansar Harvani. 
After him I will call Shri Khadilkar.

Shri Ansar Harvani (Fatehpur): 
Mr. Chairman, Sir, I join my hon. 
friends, Shri Kasliwal and Shri 
Jaochim Alva in thanking the Presi
dent for his Address. But at the very 
outset I want to draw the attention 
of this House towards the pathetic 
food condition in my State of Uttar 
Pradesh. The recent Padayatra that 
I performed in my constituency, which 
is just in the neighbourhood of the 
constituency of our great Prime 
Minister, has filled me with deepest 
pathos with disgust and shame. Most 
o f the people in those areas are going 
with one meal a day. Most of the 
people in those areas are on the verge 
of starvation and if immediately some 
relief is not rushed to Uttar Pradesh, 
I am afraid that those hands which 
were raised to vote for us may be 
paralysed due to malnutrition.

In the year 1952 on the 2nd of 
October when our great Prime Minis
ter, only a few miles away from tills 
House in the rural areas In the Dis
trict of Delhi, had Inaugurated the-
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community  projects  scheme  we 
thought that o new heaven and a new 
earth will be created in the course of 
live years  But seven  years  have 
passed and I want the hon. Members 
of this ouse to visit  the  various 
community project areas.  hat they 
will find is that production of food 
has not gone up appreciably.  ' hat 
they will find in those areas is that 
certain buildings  have  been  built 
They will find bungalows for the pro
ject eecutive officers. They will find 
accommodation for the village level 
workers  They will find machinery 
and accommodation for the workers 
and for the officers  of  the  project 
areas but when they will visit  the 
fields, when they will go to the khets, 
they will find that hardly any effort 
has been made to increase the produc
tion of food  In fact, from beginning 
to end they have mostly been show 
pieces.  India does not want  show 
pieces  India needs results  I am sure 
that that was the intention of  our 
great Prime Minister when he inaugu
rated them, but his dream today has 
not been realised  The time has come 
when, with the help of  Parliament 
and the people, we should be able to 
realise the dream of our great Prime 
Minister

Recently, much has  been  talked 
about  co-operatives   The  agpur 
Resolution of the Indian ational Con
gress about co-operatives is a revolu
tionary step, but a revolutionary step 
needs a revolutionary apparatus And 
what apparatus have we created  or 
are we going to create for furthering 
the co-operatives.  On  that much 
depends.  If we still depend on  the 
outmoded co-operative laws that eist 
in this country, if we still depend on 
the registrars of co-operatives  who 
head the co-operative departments in 
the various States and the staff of the 
co-operative  departments  wh'ch  Js 
working in the various States, I am 
afraid that the dream that co-opera
tives is in the mind  of  our  great 
Prime Minister will not be realised.

There ere some people who  have 
been criticising our resolution on co

operatives.  They have been from the 
very beginning giving the threat that 
it will be a failure.  Some of them 
talk about  the  attachment  of  the 
peasantry to the land, but I want to 
tell them that the peasant is not  so 
much attached to the land as  they 
think.  The moment he finds that he 
can make a few rupees more else* 
where than he can make on his land, 
then he leaves his land and migrates 
to big cities to work in the ordnance 
and other factories, and his  attach
ment to the lands ends.  Therefore, 
that is not much of a consideration. 
But the co-operatives can be  only 
successful if we appoint a commission 
which suggests drastic changes in the 
eisting co-operative laws  If  the 
co-operative laws as they are today 
continue and if the Registrar of Co
operative Societies functions as  the 
Car of the cooperatives, I am sure 
the dream about co-operatives  w' 
fail

There is one pomt about the news
paper industry m this country. There 
was a time when the newspapers in 
this country used to have a mission 
There was a time when newspapers 
in this country used to function with 
a mission and help the national strug
gle.  But today  the  comple  has 
changed.  hile the newspapers  m 
eastern urope as well as in western 
urope are glorifying the efforts of 
our great Prime Minister, and they 
still consider that his prestige is very 
high, I am afraid the attitude of the 
press in this country  has  changed 
ver since our Prime Minister  took 
drastic steps to implement the arachi 
Resolution, the ahore Resolution, the 
Avadi  Resolution,  the   yderabad 
Resolution and the agpur  Resolu
tion, the big business  has  become 
jittery, and the press which fs a hand
maid of these people in this country 
is coming out with criticism of our 
Prime Minister.  e welcome  that 
critic'sm  iberty of the press is dear 
to us, but the basis of criticism has 
been shameful.

Then there has been another type of 
press  That is not the handmaid  of
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'capitalists. That is the handmaid

of 'some individuals who want to live 
on tfie lower Instincts o f the people'By 
calculated sensationalism, giving oUt 
sen^atjonal pews- They do not care 
Sor the verification of the news; i l l  
(Hat tfjey care is that it should “be 
sensational. And they also find ti ê 
X*rime Mnister an interesting subject 
for their sensationalism- And that 
should be deplored, and it should be 
the duty of this House, of Parliament 
a$d of the people to discourage these 
trends in the press.

There is another thing about the 
press. We know that the Working 
Journalists Act was passed and the 
dfopute was referred to the Wage 
Board. The dispute is still there. But 
before the dispute is settled, before 
the Wage Board comes up with its 
report, the press barons are busy
sabotaging all that is to be done. We 
have got the example of the Amrita 
Bazaar Patnka of Calcutta, an insti
tution which was built up by the late 
Motilal Ghosh for the freedom of
th;s country, an institution which was 
made not for profit-making, an insti
tution which was built up with the
patriotism of the people, which has
now fallen into the hands of profiteers. 
Under the pretext of not making
profits, they have closed down the
Allahabad edition of the Amrita
Bazaar Patrika as well as the Amrita 
Patrika.

16.54} h n .

[Mh. Speaker m the Chair]

I hope and trust that our great Prime 
Minister and his Government will take 
notice of it and will come to the rescue 
o f the workers o f these papers.

The owners of the Bombay Chronicle 
are doing the same. Then there is 
the great institution in Calcutta, 
the Anand Bazar Patrika. One fine 
morning it issues at notice of suspen
sion to a Member of this very House 
o f Parliament who was the editor at 
that paper for 29 years, I  mean Shri

C. K . Bhattachaiy*. Be was told 
couid not continue any more, and attar 
ten days a lie appears in & e  paper 
stating that henceforth it would ha 
edited by the proprietor^ We should 
see that in an Indian paper every day 
a lie is not perpetuated that that paper 
is edited by the owner. Either these 
should be no name, or the name 
Should be of the people who really 
run the press. I have said enough 
about these things.

I would say just one more thing; 
and I have done, and that is aboiit 
Jammu and Kashmir. Our heart 
bleeds for the people who are on that 
side of the border. Our heart bleeds 
for countrymen of occupied Kashmir 
who are groaning under the iron heel 
of the military regime, who are groan
ing under the iron heel of gangster
ism. We should send our greetings 
from here to those countrymen of ours, 
and I wish our President had sent his 
greetings to them and assured them 
that the time was fast approaching 
when they will be liberated, and they 
will be all a part and parcel of India.

Shri Khadilkar (Ahmednagar): I 
would like, at the fag end of this 
debat^, and within the short time at 
my disposal, to touch a few points 
which need further d'scussion. But, 
before coming to specific points, I 
would like to make one general obser
vation regarding the President’s 
Address. There is one merit in the 
speech that is, it really or truly reflects 
the complacent attitude of the ruling 
party to the policies as well as their 
implementation; but it utterly lacks 
the urgency, the vigour and vitality 
that would give some sense to the 
people that Government are deter
mined to go ahead with certain 
policies. Instead of following the 
British Crown in this aspect and 
delivering an Address of a formal 
nature, I would like that the follow
ing suggestion may be considered. Let 
the Address.be a little more analytical 
aqd self-critical. After all, those who 
are occupying high positions are
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hitman beiBg.Thf?. are. bound  to 
jpnc, and* therefore, Usoe would be a 
Mttir Address, and ifce issues before 
the country gad other things would 
be better discuseed, if we know where 
overnment have gone wrong,  what 
the situation was it) which they acted 
in a particular way,  whether  they 
ought to have acted in a different way 
knd so on.

With this preliminary observation, I 
would tike to devote some time  to 
dtfaw the attention of the ouse  to 
what Shri M. R. Masani  has  said, 
because though it is not directly men
tioned in the Address, yet it is there 
at the background I mean the Nagpur 
resolution.  When Shri M. R. Masani 
approached the Nagpur resolution, he 
created a sort of bogey of collectivisa
tion coming through the back-door in 
this country. I was surprised to find 
that many Members sitting opposite, 
and belonging to  the  ruling party 
showed admiration some of them had 
the courage to show it openly, as Shri 
Ranga.

An on. Member: Quite natural.

Shri  hadilkar:  Others  showed
sneaking  admiration  saying  Well 
done, you have spoken well, our 
mouths are gagged*, while yet others 
showed halfhearted support.

I am puzzled by this, because if you 
analyse the Nagpur resolution you will 
find that it is essentially based, as I 
understand it, on the Second  Plan. 
What has been stated in the Second 
Plan has been incorporated  as  an 
objective in the Nagpur resolution it 
is nothing more and nothing less.

But,  unfortunately,  Shri  M.  R. 
Masani is afflicted with some sort of 
fear complex. Therefore, he has given 
uotations from several countries like 
Poland and ugoslavia,  China  and 
Bussia, suggesting, Look here, if you 
CO this way, there is doom*, and ulti
mately he threatened that there will 
be eiyil war and bloodshed.  In  hit 
support, he also uoted big  names, 
names like Rajaji, Shri . M. Munahi,

and last but not  least  Shri  Jay* 
Prakash Narayan.

17. tan.
I was surprised. Massani  is  high 
intellectual , he  has  an  analytical 
nilncL  e oifght "to have Understood 
what is 'the problem behind all this. 
Tt is not simply introducing a  few 
co-operatives. It is giving a new pers 
pective. Are we going to maintain the 
economic and political stagnation  in 
the rural areas and think of building 
an industrial society? It was well ob
served by Trostsky  once  that the 
peasant is the pack horse of civilisa
tion. If it was true about Russia at 
those days, it is much more true after 
the seventh year of planning in this- 
eountry that in iixis country the pea
sant is the pack horse of tour civilisa
tion and unless we take some  bold 
steps to change the rural atgagsphere 
there is no chance—not even the ghost 
of a chance—of not only  our plana 
succeeding—for which he has  great 
solicitude—but at  even  democracy 
taking roots at the village level.

Therefore, I would like to say this 
much. e has uoted the instances of 
poland and ugoslavia.  So  far  as 
these countries are concerned, I will 
uote a British authority, not a Rus
sian authority, as to why they had to 
do dp-collectivisation, and why Poland 
had to take this course. Anne Martin, 
who has deeply studied this problem, 
observes in her  latest  Publication 
Economics and Agriculture:

One of the  great  difficulties 
has been that the  industrialisa
tion programmes in these coun
tries have not been as effective as 
was hbped in  drawing  surplus 
labour off the land.

That was one of the reasons so far 
as ugoslavia was concerned. She has 
discussed all this in detail and it fa 
worth study. She says:

The decision is  being  taken 
partly because  of  the  relative 
inefficiency of these farms  and 
partly because of rising vpiemp
loyment in the towns which  is
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causing a migration of labour
back to agriculture"

Tins shows there was certainty a 
typical employment imbalance 
because certain targets set before the 
plan could not be achieved in one 
case or the other and they had to do 
it

Shn Masani also mentioned China 
and the communes, the latest deve
lopment I would like to refer him to 
the latest publication of an Australi
an professor, Fitzgerald, who had re
cently gone there It is entitled 
Flood tide in Chtna In this, he has 
summed up the whole position and 
he says that after six years China has 
made such tremendous advance m 
agriculture unrecognisable in every 
lense, which nobody expected

But leave aside this professor An
other fellow traveller of Shn Masani, 
Dr Crossman, a British Labour MP 
has recently reported in Statesman 
What has he got to report? He has 
said that by following this policy 
definitely, China has added to her food 
production very immensely Of 
course, he has something cntical to 
say about the communes

Therefore, what has been aimed at 
must be properly understood What 
is the social objective behind the 
Nagpur Resolution9 To my under
standing, so far as this Resolution is 
concerned, instead of creating this 
bogey o f collectivisation and what 
not, it is a simple proposition We 
want a three-tier system in the vil
lages, there will be family holdings 
with sturdy peasantry, there will be 
co-operative joint production and 
there will be community holdings 
These things are stated in the Second 
Five Year Plan I am not saymg 
something which has not been stated 
I do not want to quote because it 
would absorb my time Therefore, re
garding production, I will mention 
one point and finish with this aspect 
o f the problem

As regards production he said 
something In his opinion production 
declines O f course, one can make

a jugglery with figures. He could not 
ahow that though agricultural pro
duction has failed to keep pace with 
industrial production—that is tabund 
to happen in a developing economy— 
China and Russia are short of food 
or are importing food from outside 
That is tone thing

So far as figures are concerned, I 
would like to quote another Amen* 
can authority—Chinese Economy by 
Solomon Addler It u  a recent publi
cation He has given some most au
thenticated figures about China, 
prior to the revolution and since the 
revolution But, I will confine myself 
to what happened after 1950 In 1950 
production was ISO mi'lion metric 
tons and in 1955 it is 184 million tons 
He says it was 71 per cent increase at 
that level and now it is 1,52 If we 
take these figures, the case built up 
with the help o f logic and with the 
help of his analytical mind and all the 
figures, topples to the ground. I am 
sorry he is not here; or even Prof 
Ranga

Once upon a time in 1934, while 
we were in the Congress together, 
we I mean Prof Ranga and 
myself were the founder members 
of the Kisan Sabha I am sur
prised at his attitude now He 
looks at Kisans as Trotsky said earli
er Re wants to build up our civilisa
tion as Trotsky had said The peasant 
will remain the pack horse o f our civi
lisation His burdens will not be re
moved, he will not be liberated

Therefore, I must make one final 
observation about this As Lord A ”ton 
has said, the bonds of class are strong
er than nationality It is a very wise 
observation In this case, I feel the 
bonds of Prof Ranga and others with 
the conservative feudal remnants of 
this country are much stronger, and 
a man who has associated himself 
with highly industrialised circles does 
not see that unless we change the 
social pattern in the villages, no eco
nomic advancement or industrial ad
vancement in the public sector or 
even in the private sector can even 
be visualised.
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With these observations regarding 
this topic, I would like to touch briefly 
am one or two points there was a 
suggestion thrown by my hon Inend, 
the senior leader on Hut side, Acharya 
K npqlam regarding National Govern
ment I fail to understand that It 
was good to talk of co-operation from 

all parties as it was given expression 
to by the new Congress President on 
the floor of the House

Shrimati Bens Chakravartty: On
the flotor of the House9

Shri Khadllkar: No, I am sorry,
«he said it outside, but it was echoed 
.by the Prune Minister

But before approaching this ques
tion of National Government we must 
jgive thought to the crisis, the crisis 
of the Congress or political life in 
this country, that is basically the cri
sis of organisation As we know the 
•congress holds together many groups 
Is there one unity of purpose, or unity 
o f  thought in the ruling party7 There 
is none Who can join hands with 
-whom7 This is a problem Therefore,
I cannot take that suggestion very 

perilously

Shri A M. Thomas Independents

Shri Khadilkar: Then there is an
other question, a burning topic For
tunately, our Prime Minister is here 
There is a small dispute regarding 
-some border going on between 
Mysore and Bombay Satyagraha is 
being offered, no tax campaign is 
being planned I would ask this 
House that if there are conflicts bet
ween one region and another, is it not 
the duty of this House to send some
one to the border and find out the 
situation as to who is right and who 
is wrong? We send emissaries to 
International Fact Finding Commis
sions Why not get hold o f the map 
and after the presentation of a report 
fey somebody, settle this matter here, 
■and appeal to the people who are agi
tated that justice is not being done 
o r  delayed, to stop the agitation*
I  ptil to  understand why on such 
Issues this House should not act 
338 (AI) L S D —-8

Therefore, I would Appeal to the 
Prime Minister to put an end to the 
agitation It is the responsibility at 
the Home Ministry The Home Min
ister deputed someone with authority* 
Shn Jatti is a new man to politic* 
and has been shot up to the Chief 
Ministership I have nothing to say 
about that But he is unreasonable 
on all accounts But let us leave 
dpart who is unreasonable or reason
able Ascertain judicially what is the 
position and plane a report before the 
House and settle the matter here.

You say that people should not take 
things into their hands On a former 
occasion, one of our Congress leaden 
said in this House that they would 
decide certain issues on the streets 
of Bombay, or possibly on the street* 
of Ahmedabad What is the position? 
Unfortunately, I hold in high esteem 
and reverence the new entrant to the 
Congress-fold in this House—Dr 
Aney But on this occasion, it is my 
misfortune to say something but I 
have got to say it for the sake o f 
truth He is learned and a Sanskrit 
scholar or Pandit

i f s r m  *rf̂ r rr
This is an old Sanskrit saying
If I can apply that, I should ignore 
him. He did not offer a solution, he 
did not treat it as a national prob
lem. What are the wishes of the peo
ple of Maharashtra? What are the 
wishes of the people of Gujarat* He 
did not try to understand that He is 
not in a position to do that, physical
ly he is not capable of that With all 
that, he takes up the cudgels and 
says if you want to reconsider this 
issue, then Vidarbha should be sepa
rated or if not then some four States 
should come in I fail to understand.

I appeal to this House again Yon 
have taken a decision This House 
takes good decisions as well as bad and 
wrong decisions You revise them. 
If you want to get that respect and 
immediate response from the people 
that this is a sovereign body, thfr 
House has a nght to take pie initi
ative. This problem has been
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fire tor a long time. People's ener
gies are diverted in opposite directions, 
when you should seek, their co-opera*- 
tion for development Why not say 
you would move in the matter at 
proper time. Why not give an assur
ance that this problem will be settled 
here so that the people will not be 
forced in desperation to take action 
and will not have to go to the streets 
to settle it whether it be Ahxnedabad 
or Bombay. You, as sovereign body in 
this country, must give this assur
ance to the petople o f Bombay and 
the people of Gujarat. When it was 
settled, certain vindictive attitude of 
a section must have influenced the 
decision. I do not want to go into 
the past history but the decisions 
were vitiated and the conscience of 
the Congress High ’Command was not 
clear tor clean. About that, I am sure 
I do not want to atribute motives. It 
is for this House to take the initia
tive and reassure the people and say: 
here we are; why do you take the law 
into your hands and why do you 
waste your energy on this matter 
when there are urgent tasks? There
fore, I would again appeal to this 
House and our Prime Minister not 
to keep this problem for very long 
waiting for a solution.

One final word and I have done. 
Regarding co-operation, my humble 
submission is this. If you want to 
develop this country, you will have 
to seek the co-operation from all sec
tions. But what do we find? It must 
be built up from village level to the 
top. We boast of a planned economy. 
We have g<ot a Finance Minister and 
a Food Minister. In any other country 
which has undertaken such a gigan
tic Plan of development, taxing peo
ple, when there are no violent flue* 
tuations o f prices of the necessities o f 
life. The Ministers responsible for 
this state of affairs would ntot remain 
in their position for a day. There is 
a chronic shortage of things affect
ing the living standards of the 
people. There is always: a- chronic 
threats o f  corrosion. There1 is specular

tion and hoarding. Unfortunately, fMBb 
past, history, there is a. patent allergy 
to controls in the. ruling, party that 
lands us in this deplorable condition. 
Are we going to tolerate this? You. 
say, “Come on: You join". I would, 
humbly appeal to you to take serious- 
note of it and devise remedies forth
with, taking your appeala for Co
operation in seriousness. Once I  had! 
made suggestion in writing to the- 
Chief Minister of Bombay: why not 
call our M.Ps. though unfortunately 
many o f them belong to this side to 
consider issues on planning and de
velopment. Let them sit together fo r  
a discussion and let them chalk out 
a policy. But there was no reply. 
No implementation.

You talk of co-operation. I would 
say that unless you enlist the co
operation of the people, their active 
participation, in everything, froim 
every section of opinion, whatever* 
plans and whatever total invesetments 
and collections you make they are not 
going to achieve the objective. There
fore, I would humbly appeal, in the 
end. to the Prime Minister to take 
initiative in this matter. Enlist the< 
support from the village level, at
every stage, and then alone your big; 
decisions, revoluntionary decisions, in 
a sense, in our stagnant society where 
we want to make rapid advances will 
be possible of implementation.

With these words, T resume my
seat
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Tt TORT iftK 5T VT*!T ’nfĵ I 
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wri «pir fr *rsWz:  ̂ato 

i?t $rt tftr tt  vr t̂nrni ^ 

f*WT gswft tft*tf *THR at̂ arr^

|» 3 Tf *n?pn =Tr?m % fr ??r% fr$

(ft irifctoPT mffa ft fgrrihrrr f  i 
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$sra  t *tt far qvifrfon  Trcfa 
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TO § 3RT ^ TT wnr frTT 3TTT I

u«w-m  3 f*rrt sra# *t *tf*?

*  m?£r ftaT | fr m mm u 

fafim e*r n??n «rr i vjter 52# % 

am? St? faf5TT* &K »T?5TT v*.
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*mr *3 PrfsuM &t lr?5n &r ?tt %■ *sn̂
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frgt ̂ rft =̂tar ̂ t ̂*ft | ?ft f rar Mtqr 
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■?5ft r̂rWt 1 irfi Tt Tf *ft irrc 
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*ff frt ̂ Ht «fft ̂tr?r ?iff ̂ t | 1 
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*g?T 5STKT 5ftT TTRT *PTT I sflffan 
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n̂| «ft?T ft *JT *fpr ft,  fr«H   ̂

«mr ft t̂| ThimrRt % «mr ft, irar # 

Tfr Tserr <ftr ̂ rvt  % ̂Sfrof 

1 ?rt w arf  ̂vhrat %

t̂ r̂ T̂fO 3TKT   ̂ T t̂ Wt 

fr«n *<Tt̂ W  TTrff'J TT t ft fferd 

TT ffflf  t TT̂ TS % 35TT ^Wt f̂ H%- 

5T& tlcT̂TT T5HT VRT | *ftT Tf t̂3r- 
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fr wt vmff tpft ancf % ̂f̂t tĵ 

9t fHT̂ ?(Wf % ĥt vrt»t ’fljf 

ftnr | aft Tift «ft*r ̂ r ̂  

gsrst m t̂ *Ft̂t ?ntft« fpft 1 w

WRR srt tolT f’Tft  if ft  t
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*rrq*r |[tm $ fr «ftr fcff * 

*j?r wr £  |  a»m?rr

| f% **rc?r wp# fptfm  p̂ft 

m|*r ifRir *Rp |irN»fj *pr bstct 
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| I  SRfiWT *H| ?tcn $ Pp gft *P# 
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%  ^ *lt s*nft  *tf r̂t
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 ̂  %■ ?tw #  mwr

Pf vtrpwt ??wt iroi ̂tnr ft* ^ 

«5lf1f»r «R ITW if  i
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'ft ^ Thiŵ d̂ qsriinr if q?t* t 

 ̂i

f̂t Rrsrf̂r ̂ ̂  ?ft Tfrw % 

*ŵ He *Ft »ra?ft | «ftr I

#t ̂  r**r,t6<. mip  $ | ^

w r̂fpmr n i f Rfrvt t̂f fire 

?rft 11  ̂«rrîr< ̂ fee tt? «R?rr 

 ̂Pf ?m *i?%  ̂  * M  *t 

OT’iTfhR qrfNr 

»ftr vtt fbmhR  t  •

Sbrl Galam Mohideen (Dindigul): 
Mr. Speaker, I thank you for having 
given me an opportunity to take part 
in the discussion on the  President’s 
Address.

It is more than eleven years since 
we attained independence. We have 
been talking of many schemes.  We 
have implemented  schemes but till 
now the working mass or the poor 
man has not improved his  position. 
The rich people are growing  richer 
and there is no check on them. When 
we approach the masses we say 
we have levied many taxes, say, in
come-tax, wealth-tax and the real
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But what do the nch class do? Do 
they really pay their taxes? Certainly 
s o t  They avoid taxes. They do not 
pay taxes. By hoarding money, toy 
cashing property into money, they 
evade taxes and pass on them to 
their eons or daughters. Thus, there 
is no check on moneyed people

1 suggest on this occasion that 
some checks should be put m ordei 
to implement the socialist pattern of 
society. Of course, we have levied 
many taxes. But there must be some 
machinery to check these moneyed 
people so that they really pay their 
taxes

X know many instances. Most of 
the landlords and most of the capita
lists evade taxes. Unless we do some
thing m this respect a real ^ a ^ s t ic  
pattern of socicty cannot be attained

Mow, everywhere it is said that 
f i l in g  on lands is coming Of course, 
as a true Congressman and as a man 
wedded to socialistic pattern of so
ciety, I welcome the ceiling on land 
But at the same time 1 want to make 
it clear that the ceiling on lands alone 
would not do any good to the society 
because while the ceiling on land 
alone is implemented ar® ®
larger number of people who hoard 
money in other industries, and escape 
this kind tof a ceiling. So, I emphasise 
that ceiling should be on all and not 
only on land alone

When I advocate that or when I 
say that ceiling should be on all sides,

may misunderstood that I am 
against ceiling or just to avoid ceil
ings, I am emphasising that. Certain
ly  ntjt We welcome ceilings But you 
know, Sir, in many enterprises peo
ple are eammg more than what a 
landlord or an agriculturist earns For 
example, if a cinema producer produ
ces one picture he earns more than 
the value o* the ceiling on the land 
that »  contemplated If 20 acres is 

«s a maximum for a landlord,
• producer earns on one pic
ture more than what that 20 acres 
would cost.

Therefore I submit that to put an 
end to the growth at the richer 
classes there should be ceilings on 
all sides. Our opponents have often 
been saying that though the Congress 
principle is that of socialistic pattern 
o f society, we do not implement that 
system. Certainly not. We are imple
menting that and let them take it for 
granted that unless Congress is for 
socialistic patern of society it cannot 
exist. So, the socialistic pattern of 
abciety should be based on all as
pects

We talk of big schemes but the 
local masses are not satisfied with 
big schemes because they cannot go 
and see them and do not see any 
benefit in them. Only when local con
ditions are improved, only when they 
see what actually is done in their 
area they will be satisfied For exam
ple ui LMidigul area the railway lme 
is a l’ongfelt need, but if the Govern
ment does not fulfil that scheme and 
talk of Bhakra Nangal they will not 
appreciate that The> will say, “What 
do you say of oui scheme7” There 
is one Kahar schcme near Madurai 
District. We have been representing 
to the Government, both in the State 
and m the Centre, that the Kallar 
scheme should be fulfilled But if the 
Government docs not care to do that 
the people will not appreciate it for 
they will see that in their area noth
ing is being done So, 1 emphasise 
that the Kallar scheme and many 
other schemes like this should be im
plemented There is a feeling and a 
party is trying to mislead people by 
saying that the south is neglected I 
assure this House that the south is 
not neglected at all, but I request 
that something concrete should be 
executed there

For example, the people of Tuti- 
conn have been insisting that Tuti- 
corin should be made into a big port* 
but that has not been done yet. There 
»  no mention of that. I wish to em
phasize on this occasion the import
ance of schemes for the development
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o f Tuticorin »"<* Sethusamudrant 
scheme

Regarding the language question, 
our Government u  not firm That is 

Joy humble opinion Having once de- 
•elded that we should give up English 
with which we are not very familiar, 
they are not taking proper steps to 
eliminate English. That is the reason 
why there is a hue and cry against 
our determination to have a national 
language I will appeal to all the peo
ple and our Members in general that 
we have determined to have one 
India, and we must have a common 
language, and that common language 
should be an Indian language, it can
not be a foreign language if we have 
committed a wrong, let us revise and 
come to the conclusion that there 
must be one language for us Let us 
improve that language and have our 
own national language

I should also like to point out that 
money is wasted on many schemes 
Por example, when we give subsidy 
to local development schemes, it is 
utilised without any contribution 
coming from the local people In this 
the officers and the engineers co
operate with them, they prepare esti
mates m such a way that the people 
may not contribute any money to the 
lbcal development -.cherries So, there 
must be a proper check on officials 
who prepare estimates and waste our 
money Something should be done to 
check all these things so that our 
money may not be wasted A public 
body consisting of Members o f Par
liament may be constituted to check 
such wastage

Regarding prohibition 1 find that 
in Delhi, for example taking of liquor 
is allowed, whereas m Madras it is 
not allowed How can it be a right 
thing in one place and a wrong thing 
m another place’  We praise Mahat- 
maji and we say that we adhere to 
his principles, but we do not follow 
what he lias said So, I insist that 
prohibition should be there through
out Then only will the poor masses 

'%• benefited So, prohibition should 
t*  implemented everywhere

Then, I  would like to point out 
that the Dindigul area deals more in 
leather But from today’s papers, 1 
am surprised to see that leather ex
port is prohibited I urge that some 
arrangement should be made to ex
port our leather goods to foreign 
countries, so that we may earn foreign 
exchange and thereby improve our 
economy and society

1 would appeal to the Members 
opposite and also our Members that 
instead of talking about the public 
sector and the private sector and all 
those things, they should try to raise 
the morale of the people, especially, 
of the Government servants, because 
whatever we do, and whatever we 
plan lies in their hands for execution 
After all Government is not the 
private sector, it is a public sector. 
But what do we find? While preach 
ing about the public sector, some of 
our hon friends are asking the workers 
and the officials to go on strike, that 
would mean that there will be wast
age, and, thereby the public sector 
will be affected So, what is wanted 
i that the morale o f the people 
should be raised, and I appeal to one 
and all to raise the standards and 
morale o f the government servants

There as also difference in pay 
between a State Government em
ployee and a Central Government 
employee An officer working m the 
Madras State, for instance, gets less 
than what a peon or an ordinary 
worker in the Central Government 
gets This kind ot disparity should 
disappear f o r  that, the Centre must 
take the initiative and give subsidy 
to meet the situation in respect of 
all the State employees, including 
thoGe in the panchayats and muni
cipalities etc Then only we can 
solve this problem of disparity Now, 
when we accuse them of being 
indifferent in their work, always this 
lame excuse is talked So the 
Central Government should see that 
something is done m this respect

H r Speaker: Now, f l n  Vt B ,
(Ghoeh
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*f$t $, A  WT ^  I

Shri N. R. Ghosh (Cooch-Behar): 1 
rise to support the motion of thanks 
on the President’s Address

«ft anriter : #  *mwr
2 f%

Shri N. R. Ghosh (Cooch-Behar). I 
•ailed one person already from his 
party. I have called already Shu 
Braj Raj Singh who is the secretary 
o f that party; I gave him an oppm-
tunity. Even if there should be onlv
sight people in a party,
they want that they must
have the front position; there are 375 
Members or so in the Congress Party 
here; and there are some who, since 
the inception of this Parliament, have 
sot spoken at all here. It is rather 
strange that the hon. Member should 
ask for an opportunity in this manner 
1 am not going to allow it.

Shri JaaOMkt Atiraathi: Ton have
galled more than one person from the 
other parties, but you have discrimi
nated against my party, and therefore- 
we are deprived of the opportunity to  
speak- I lodge a protest against this 
and walk out

(Shri Jagdith Anxretfri then left t f »  
House)

Mr. Speak«r: I must tell the hon. 
Member that if he protests against m y 
ruling, I would not call him at all. He- 
may go.

Shri L. Achaw Singh rose—
Mr. Speaker: Order, order.

Shri Xi. Achaw Singh (Inner Mani
pur) : I beg to submit that I have also 
asked for your permission to speak on 
som e of my amendments. From our 
Party, only Shn Braj Raj Singh has- 
spoken. You have allowed two or  
three Members from other parties. 
The Chair should be impartial.

Mr. Speaker: I am not going to- 
submit to ordering about by any hon. 
Member

Shri L. Achaw Singh: The time has 
also been extended.

Mr. Speaker: Order, order

Shri L. Achaw Singh: I also walk 
out in protest

(Shn L Achaw Singh then left 
the H ouse).

Mr. Speaker: I want to assure all 
hon. Members who have newly come 
that I am trying to adjust the time. 1 
have allowed 40 per cent o f the time 
to the Opposition. Among the Opposi
tion, 1 am trying to give opportunity 
to every group or representative—big 
or small. Without exception, I have 
done that. Some of the bigger groups 
have had more than one chance. The 
smaller groups insist upon being 
called. They will have plenty o f 
opportunities. We are just starting the 
session They can always protest

by A c  PruaMatt i8sfcliW btt <m Address FKSRUARY 18, 1M»
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against the conduct of Government 
h€tt. h i a parliamentary democracy, 
the Government and Opposition fight, 
DUt hfeither of them Should fight with 
the Speaker. Evidently; they are new. 
If next time they repeat this, I UrtH 
bH obliged not to call them at all a* a 
matter o f punishment. They cannot 
protest against the ruling of the Chair. 
They cannot order; they can make 
submissions. I have no partiality. I 
am just watching; I am interested in 
having a balanced debate in this House, 
and in giving opportunity to all sec
tions of the House, all groups, front 
Benches, back Benches, middle Benches 
and so on.

Shri Raghunath Singh (Varanasi): 
This is the strategy of the party in 
U.P. also. They want to repeat it here 
(.Interruptions).

Mr. Speaker? Enough of what I see 
here. Why should I draw from the 
experience of U.P.? I am satisfied with 
what is happening here.

Shri N. R. Ghosh: Unfortunately for 
myself, I find myself in the midst of a 
dispute. What I was going to submit 
was that in spite of all adverse criti
cism, it is quite clear that the Address 
of the President is an unvarnished 
clear picture showing that actually our 
Government has laid the foundations 
of a planned progress of the country 
in the background of democracy as 
well as socialistic pattern

I find that there have been much 
misgiving, much apprehension, on the 
part of divergent parties with regard 
to the implication of our socialistic 
pattern. Some people think that our 
socialistic pattern really shows a 
tendency towards Communism; other 
people think that it is not going far 
enough, that we are fighting shy of the 
real thing. I would say that we are 
not going to copy the pattern o f any 
country. We are going to create a 
pattern of our own suited to our con
ditions and fitting in with our best 
traditions, with our culture—where

the individual will not be dwarfed o r  
smothered but will have legitimate 
expression, expansion and fulfilment 
in harmony with the community, but 
not at the cost of the community. 
There is no reason for this apprehen
sion that our objective is the Chinese 
or Russian type. Our Government it 
committed to a democratic set-up, to* 
a socialistic pattern, based on the 
consent of the people where force if 
ruled out I would submit that such 
a socialistic pattern is not against our 
culture. We were really heading, 
towards capitalism imported from the 
west and that is against our eoltart 
and our old traditions. We are going 
to give due place, due respect, to the • 
individual. The individual will never 
be liquidated, as in some other' 
countries. To quote one o f the pre
vious speakers, the individual will not 
be allowed in our country to be th£ 
pack horse either of any type of 
civilisation or o f any structure o f '  
politics.

Some misgivings have been expres
sed on the floor of the House against 
joint farming. Some people find in it 
a bogey of collectivisation. I would 
submit that it is nothing of the kind. 
Our Government is not forcing our 
peasants to take to joint farming. But 
why is joint fanning dreaded? Hie 
individual stamp of the cultivator 
need not be, will not be lost in it any 
more than it is lost in a joint enter
prise, a partnership in commerce or 
industry. I would submit that if 
actually there are some uneconomic 
holdings and there are many, it is 
apparent that if they are integrated 
and jointly farmed the results will be 
much better. Anyhow, It is not being 
forced upon us. I think that would 
allay the apprehension of those
people who thought that we are really 
heading towards the pattern of China. 
We are not doing that.

I shall refer to another matter. I am ■ 
very grateful to our Government that 
they have contacted Bhutan and we 
have secured a special treaty. It was 
long overdue. Bhutan lies along 
Jalpaiguri and along some districts o f ' 
Assam Bhutan is our nexi-dctot -



3 g l$  Jfowon on A ttdre* TSBKUAHY 41, im  by the Pre^dhwt < tz*

IShri N. R. Ghosh]
neighbour. The people o f Bhutan never 
considered themselves as foreign to 
us. They had all along very dose 
contacts. II we increase and develop 

•our communications from Jalpaiguri 
which is actually the supply centre of 
Bhutan, then, we will have still closer 
and fruitful contacts with those 
people. It is a great achievement. 

'Thanks to bur Prime Minister.

As regards our relations with 
foreign countries, we are very lucky 
that we have been friendly towards 
all foreign nations and they recipro- 

'Cate our friendship. But, the same 
cannot be said about Pakistan. In 
spfte at oar best efforts—our tolerance 
even to a fault—and our policy of 
appeasement, the position is worsening 
every day. They are taking advantage 
of our goodness; they are mistaking it 
for our weakness I would submit 
that they do not understand our 
language. This language is unintel
ligible to them. We are wedded, and 
very correctly to the policy of peace; 
but, we can show a little bit of 
firmness; we cannot appease 
them at the cost of India. They 
are not willing to give up an inch of 
land which is in their illegal posses
sion. Admittedly, Tukergram is ours, 
but they are strengthening their hold 

•on it. They had absolutely no claim 
to Beruban and that is not an enclave 
They are claiming Beruban on the 
basis of a wrong map. My house is 
close to Beruban. Anyone who goes 
there will find that the map relied on 
is wrong and now it is being fraudu
lently used by Pakistan I submit 
that the seriousness of the situation is 
not known to many people. If we were 
to give up half of Beruban the matter 
will not end there If we give half 
of Berubari on the basis of that map, 
w e ’ lose several tracts which are not 
really enclaves and it will give rise 
to unthought and, disastrous compil

a tion s , They have not given up a 
single inch of land which is in their 
illegal possession while we are too 

willing, too eager to give up our land 
*bout which there is only a belated

and malafide dispute. The 
in Bast Pakistan are such that it is 
Quite palpable that they are following 
a policy of squeezing out the Hlndm 
from that place. After the military 
regime, we are hearing horrible 
stories.

Are these people who are living in 
Berubari and who are living in the 
nearby enclaves going to be thrown to 
the wolves? I am grateful to the 
Prime Minister for his assurance that 
the matter will again be considered by 
him I would only submit that the 
matter is very serious. I pray that 
these people may not be uprooted 
again It can be avoided 1 pray their 
case may be sympathetically consider
ed and the matter may be deeply 
probed into We should not be too 
quick to give up possession of Beru
ban when they are not giving up 
the possession of even an inch of land 
which is in their illegal possession. 
The whole thing, all the border dis
putes should be considered together; 
there should not be any piecemeal 
decision about Beruban Perhaps 
th tre  is some confusion in the minds 
of several people from the statement 
of the Prime Minister that actually 
we have gained something by this 
exchange We have not gamed an 
inch; Pakistan has unduly gained a 
lot We are practically giving away 
about 12 square miles

Anothei small point and I have 
finished That point has been raised 
by a very revered leader of India, 
leader of the P S P  Party. He has 
said with regard to the invitation of 
co-operation by the President and 
the Congress President that co-opera
tion cannot be forthcoming unless 
there is an all-party Government 
This is against democratic principle, 
against the mandate of the people. 
But why stint co-operation when ob
jective is the same? If the co-opera
tion is whole-hearted the food pro
blem will ease. It will work wonders 
I Would request that patriotic son 
of India to reconsider that matter,
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There need not be such a condition 
precedent, such a string behind this 
proposal Food is above all parties. 
It is unfortunate that we are short 

o f  food and that the prices are soaring 
up. In tin's matter, we should not 
go half-way. If we control price 

at the wholesale level, we should 
also control at the retail level. If 
the advice of all the parties is sought, 
if they are at all important stages 
consulted, there will be no difficulty 
at the execution stage as is appre
hended by Shri Knpalani. Their ad
vice will be fruitful—why they should 
deny it’  Why ‘ hould thoy lay down 
such a condition that unless they 
have got a hand at the execution 
stage, they will not co-operate with 
us? If the whole country co-operates 
in this matter, we may find ourselves 
out of the woods

Coming back to the question of 
joint farming—co-operatives, I 
would submit such co-operation is 
not new Co-operation of services 
has been long known to India in 
many o f the provinces, especially in 
Bengal At the time of cultivation, 
sowing and reaping, people co
operate and reciprocate and that ha- 
been a very great help to the culti
vators It is a fact that a few co
operatives of the modern type which 
have been experimented upon have 
not been successful but there should 
be an investigation into the causes 
o f  their failure If uneconomic hold
ings are integrated and recourse be 
toad to the co-operative method, the

foot) situation will improve. We mjgr 
go in for big projects. Small 

irrigation schemes, good seeds and. 
improved methods of cultivation can 
do t  lot. I think the community pro
ject* should give more attention to 
this than they are now doing.

Ia conclusion, I submit that the 
country has progressed. Bflt it has 
not been able to show specta
cular progress In a democracy, 
such a spectacular progress n  impos
sibly and whatever progress is made
1S permanent and though we are 
gouig to introduce socialist pattern, 

-n u r  fr/en di should rem em ber that it  
is b^ged on the consent of the people 
and not force

Mfc. Speaker: There is hardly a
minute I want to assure the other 
hon Members who have sent in 
the 4 . names and whom I have not 
beei\ able to call in spite of the time 
beu\g extended that I shall prepare 
a hfct of such Members if they want 
t0 take part in the Railway* Budget 
<tebfete or in the latter debate and I 
shalj try to give them preference.

S^rl Raghunath Singh: I am one o f
then)

MV Speaker: They will always be 
considered

M  Urs.

TKe Lok Sabha then adjourned till 
Eleven 0f  £jie Clock on Thursday, 
Feb*Uarv 19, 1959/Macha SO, 1880
(5a^n)




